
GO\,ERN\1ENT OF ME(;}-JALA Y A 
LA W (B) DEPARTMENT 

***** 

N O T I FICATI O N 

Dated Shillong, the Sill July, 2022. 

No. LJ (B) 2112014/28 - In the interest of public service and in exercise of the powers 

conferred by sub-section (I) of section 20 of the Code of Criminal Procedure 1973, the 

Governor of Meghalaya is pleased to appoint Smti Cherime W.R. Sangma, Extra Assistant 

Commissioner as the Executive Magistrate within North Garo Hills District with immediate 

effect till she holds the said post. 

.6d-
(Cyril V.D. Diengdoh), 

Secretary to the Govt. of Meghalaya, 
Law (B) Department 

*** 

Memo No. LJ (B) 2112014/28-A Dated Shillong, the Sth July 2022. 
Copy forwarded to:-

1. The D~puty Commissioner, North Garo Hills District, Resubelpara with reference to 
your letter No. NGHD/JUDL-IO/2014/1186 dated 20.06.2022. 

2. The Director of Printing & Stationery, Meghalaya, Shi 1I0ng for publ ication of 
Notification in the Meghalaya Gazette. 

3. The Personnel & A.R. {A) Department for information. 
4. The Officer concerned. 
~ ... e Data Enlry Operator Law (A) Department for uploading the Notification in the 

Law Department web ite. 

8y order etc., 

S~nJ1~ 
Deputy Secretary to the Govt. of Meghalaya, 
.6k Law (8) Department. 

*** 
De/-


